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CHAIRMAN SECRETATIAT

Suresh Chandra Panda, 1as ()

Insurance Ombudsman

Dear -Q'f/

Shri N.M.Behera, Secretary (General Manager, IRDAI) had joined this office
on 21-05-2019 on deputation from your esteemed organization and he will be
completing three years during next month.

ark, Bhubaneswar - 751009
Date: 22-04-2022
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The non-life Insurance Companies do not send their officers on deputation
to this office and, therefore, the office is constrained to utilize the services of
non-life insurance-retired-officers on contractual basis. The present non-life

|{ ‘M}-y\t%ar‘n is consisting of Mr. Behera and two other contractual insurance retirees.

is office gets large number of complaints in non-life segment which
inly include Health Insurance complaints, motor and also Fire claims. We are
required to dispose off the complaints within 90 days of registration as

v
mandated by the 10 Rules, 2017.
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Y .~ This year, in addition to the task of clearance of complaints in record time,

W the office has undertaken the task of creating awareness among the insuring

public and therefore planned to arrange camp-courts in some of the districts of
the State during the next 3-4 months.

Since regular officers are not available in this office and Mr. Behera has
been assigned for the above tasks, it will be difficult to achieve the results in his
absence

| would, therefore, request you to extend the deputation of Shri
N.M.Behera for a period of 4(four) months
Yours sincerely,

(Suresh Chandm
Sri Debasish Panda
Chairman, IRDAI, Hyderabad-32
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